Name of Corporate Debtor : QUTAB REALCON P

Date of commencement of CIRP: 05.05.2022
Date of commencement of Liquidation: 02.01.2023

RIVATE LIMITED (in Liquidation)

List of Creditors as on : 03.03.2023 Annexure-1
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
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Shakuntlam
1 Securities Pvt. 12.05.2022 15105247 15105247}Unsecured 15105247|No 100%|NIL NiL NIL NIL
Ltd.
Total 15105247 15105247 15105247 100%
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